1-A

(23

O& 335/88,

Betwesn:=-

N.5rinivasa Rao

2.

4

- New Delhi - 110 cO1t.

UA

. ..}.Applicaﬁt
A n d.

The 5.0.0., Phones, - -
Guntur - 522 DQZ. : .

The 5.0.0.Telecom,
Tenali - 522 201,

The T;D.Enginéer,
Guntur- 522 050,

The D.G.Telecom,
(Por Union of India),

e+« sRE8pOndents

e T Y o T D A

361/88.

Between:-

S.Laxman

2a

3

«eesfApplicant
And

The Asst.Engineer (CC), -
Secunderabad 1-1=477/1/2,
Near Balaji Talkies,
Hyderabad=-500 380.

General Manager,
Hyderabad Telecom Uistrict, \
Hyde'rabad - 500 033, S

The Director-General, Telecom,
(Rep. Union of India),
Sanchar Bhawan, New Oelhi - 110 001,

eseeREgpondents

CONtdeeeaZae



Eﬁ‘fﬁ A :
#L,f) §. ' {

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :

400/ 89

.4

.

AT HYDERABAD

4 136/88,
DA Nos.367/88,v450/88°/ 551/68, 7

s81s/88, '846/88, 860/88,

10/89, 11/89,50/89, 51/89, 59/89,
104/89, 105/89,

270/89,
311/89,

*271/89,
313/89,

, 408789, 429/89,

585/89,
691/89,
723/89,
859/89,
16G/90,
228/90,
273/9C,
300/80,
340/90,
400/90,
647/90,
767/90,
723/%0,
784/90,
790/90,
b Yy |

670783,

~0A 367/88,

Betwasn:
J.iL .Babu Rao

1

And

589/89,
692/85,

768/89,"

860/89,
161/90,
231/90,
285/90,
3ot1/90,
342/90,

448/90,

¢675/90,
708/90,
724790,
785/90,
B15/90,
633/89,
935/89,

128/89,
272/89,

463/89,
604/89,
693/89,
788/89,

162/90,
241/90,
295/90,
302/90,
3s2/s0,
449/30,
676/90,
709/90,
725/90,
786730,
816/90,
646/89,
401/90,

361/88

71/88, 792/88,

2/89, 3/89, 5/89, 9/89,

152/89,

315789,

114/89,

519/89,
624/89,
594/ 89,
789/89,

164/90,
242/90,
296/90,
318/90,
372/90,
450/90,
704/90,
710/50,
726/90,
787/90,
817/90,
647/89, "
701/9C.

153/89,
309/89,
347/89,
520/ 89,
631/89,
709/ 89,
833/89,

165/90 ,
262/90,
298/90,
331/90,
373/90,
48%1/90,
705/90,
721/%0,
782/90,
788/90,
818/90,
648/89,

: 27-3-91,

P e

60/89,

77/89,
269/89,
316/89,
348/89,
521/89;
632/89,
711/89,

HYDERABAD BENCH

838/89,839/89,
96/90, 97/%0, 98/90, 101/90, 102/90,

167/50,
263/9%0,
299/90,
339/90,
399/90,
630/90,
706/90,

632/90,

722/90,

783/%0,
789/90,
820/90,
658/89,

. .Applicant

The Asst.Engineer, Cables Room No.16, 4th floor,

Chznoy Complex, Parklane, Secunderabad-500 003,

2

3

Sanchar Bhawan,

GA.

490/88.

Between:-

S.Jaya

1.

The

.2. The
"3, The
New

Rao

And °

i\;;" -

General Manager, Hyderabad Telecom District,
Hyderabad-500 B33. .

The Director General, Telecom, (Rep. Unio
New Uelhi-~-110 001, .
. «..Respondents.,

+..Applicant

$.0.0., Telecom,¢Guntur-522 050,
Telecom Bistrict Engineer, Guntur-522 050.

Director General, Telecom (Rep. Union of India),
Oelhi - 110 00%. '

...Reépondents

- QV Y_,_r
el T

T =Tl

[N
-

n of India),




, o 9nSsivag

e - 2 -

¥+ Betusen:-
R .
G.Srinivgs o Q? ;o «..Applicant
A nd
1« The Asst.Engineer, Fault Control,
3rd Floor, Telephonz Bhavan,
Hyderabad-500 004, ..

2., The Uivisional Engineser,
fault Conctrol, C.T.0. Compound,
Nagpur-440 001,

" 3. The General Manager, Maintenance,
Western Telecom Region, Bombay-400 028.

4, The Director-General, Teleamm.
(Representing Union of India),
Sanchar Bhawan, Neu Delhi=110 001%.

«ss figgpondents

———

- OA_771/88. : | ' : -
Batweeniem }

V.Praveen Kumar

‘ es«ofpplicant
Andl

1. The ub-Bivisional Officer,
Telecom, Secunderabad-500 {103.

2, The General fMansger,
Hyderabad Telecom Pistrict,
Suryalok Complsx, Hyderabad-500 033,

3. The Uirector-General, Telecom,
(Representing Union af Ipida), '
New Delhi - 110 0G1. ‘ N
' +sseRE8pOndents,

0A 792/88,

M.Hanumantha Rao

....Applicant
Us,

1. The Zub-Divisicnal Officer,
Phonss-1I, Visakhapatnam-530 0Q05.

2, The Telecom District Enginser,
Vagsakahapatnam=-530 (50

3. The Birector-General Telecom.
(Representing Union of India)

Visakhapatnam=530 005, . '
. ' s seoflE@spondents

)

contd,ea3s




Py

i

»

¥-

“0A_B15/88,

Betwesn:-

Sk,.Hanja Hussain
aee .Applicant
And

1. The Asst.Enginesr
External (Level- 5,
Telephone £xchange, Ashoknagar,
Guntur-522 002,

2, The Telecom District Engineer,
Askhok Nagar, Guntur-522 002,

3. The 5igég§9} General -Telecom.
(Reps Union of Ipdia)
New Dglhi-110 0G1.
' : +sseflE@spondents

- 6A 846/68.

Betusen:w

Y.Wenkaiah
ssssAppnlicant
And

1« The SBO Telecom, Sangareddy-502 001,
Ze The Telecom Dist.tngineer, Sangareddy-502 050

3. The DG Telscom (Rep Union of India),
. New Delhni-«110 001, .

s oesRBSpONdents

DA 860/88.

Betuween:-
M.Prabhakar Reddy
se s -App licant
And
1. The )S00, Telecom, Karimnagaf-505081

2. The Telecam ijist.Engineer, Karimnagar-~305 050,

3« The Chief General Manager, Telecom,
AP Triveni Complex, Hyd-500 001.

4+ The D.G.Telecam, (Rep., Union af India)

New Delhi - 110 col,.
: +«eseREspondents

- M —

contdae...4,,



S

£

¥

- Ba 2/89,

‘Batueen:=

G.Komaraiah
s see~Applicant
_And

.1 The Sub-Divisional Officer,

Telecom; Karimnagar-505 001,
2. The Telecom Dist, tngineer, Kapimnagar-505 050,
3. The B.G.Telecom, (Rep. Union gf I,dia),

New Delhi - 110 0OoOt.
sseeeRESpONdEnts

s S gl o P oy now
1

‘OA_3/8B9, .

Between:=- o

D;@Ramulu
ssofpplicant -
And

1e The SB0 Telecom, Sangareddy-502 001.
2. The Telecom Dist.Engineer, Sangareddy~502 050,

3, The D.G.Telecom, (Rep. Ynion of India),
New Delhi = 110 001. , :
seeflespondents

GA 5/89,

Between:=

S.Srinivasa Reddy

eessApplicant
And RS

N

1. The Sub-Didgisional Officer, Telecommunications,
PATTANCHERUVU - 5p2 319, '

2. The Telecom Dist.Engihaer, Sangaraeddy-502 050,

3. The D.G.Telecom, (Rep. Union of India)}
- New Delhi - 110 001, '
+ssi@spondents

GA_9/89,

getueen -

5.Ashok _
' s .Applicant
And

1. The SBO Telecom, Sangareddy-502 001,

2+ The Telecom Dist.Enginser, Sangareddy-502 (50. ,wfpfﬁ

3. The D.G.Telecom, (Rep, Union of india) f

’
New Delhi-113 001,

o..RBSpDndentd' contd..5,



4

® 0A 10/89.
‘ Betusen:-

Sk.Saleem Basha o..Applicant
And ’
1. The 5.0.0., Telecom, Sangareddy-502 001,

2, The Telecom District Engineer, Sangsreddy-502 050.
3, The Director General, Telecom, (Rep. Union of Indi),

New Delhi- 110 001, .
' «+ssRespondents,

" DA _11/89,

Betueen:=

P.Venkatratnam
sesApplicant

A | ghsuuuf‘quﬁgmm
ts The Sub-Divisional fpgingey,
Sangareddy-502 001, '

And

2. The Telecom ODistrict Enginser,
Sangareddy - 502 050,

3. The Yirector General, Telecom
(Representing Union of India),
New Jelhi - 110 001. '

S ese.siespondents,

Batueen:—
M.Uenkat Rag .

«..sApplicant
And

1. The 5.D0.Telecom, Secunderabad-500 003. .

2, The Gensral Manager, Hyderzbad Telecom
District, Suryalck Complex, Hyd-500 033,

3. The Oirector General, Telecom (Rep. Union of India),
New Delhi- - 110 001,

sseolespondaents

e e

COntd.-.ECQ

L]

PG, .



0A 51/89,

Betwueen:-

V.Mallesham

....Applicant
And

1. The 5.0.0. Telecom, Karimnagar-505 001,
2, The Telecom District Engineer, Karimnagar-505 050.

3. The YirectorGeneral, Telecom (rep.Union of India),
New Delhi - 110 D01,

+ssofEBpOndents

0A 59/89,

Betueen:-

z.Rajanna

essefApplicant
And

1« The S5.D.0.Telecom, Armoor-503 224.
2+ The Telecom Oistrict Engineer, Nizamabad-503 G50.

3. The Directurlﬁeneral, Telecom (Rep. Union of India),

New Delhi - 110 001,
. +« vsfBSpONdants

— A T e

- 0A 60/89,

Between:=-
K.Narasaiah
eeesApplicant
And #
1+ The 5.D.0., Telecommunicatisons, Karimnagar-50% 001, ' *
2. The Telecom Uist, Enginesr, Karimnagar-505 050.
J. The Director General, Telecom (Rep. Unionof India)

New Delhi - 110 GO1.
: ssesiespondents

®/

CDth....?.-.
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"fOriginal Application No, 77/99
A, Seetharamaiah . ess Applicant

and

1. The Sub Divisional @fficer, Telecom, Tadepapti Gudem,
2. The Divisional Engineer, Telecom, Eluru,,

3. The Director General, Telecom, representing
Union of India, New Delhi. '
. e oRes.'pOndent3¢ . k

®riginal Application No. 104/1289,

1. A1l India'Telegraph Engineering Employees Union,
Line Staff and Group ‘D' AP, Circle Branch,
rep., by Secretary, M,Janardhana Rao,

2. B.Narsanna o
3. - B.Narsimhulu : «es Applicants.

and

1. The Assistant Eﬁgineer, Micro Wave Maintefnance
Raichur, :

2. The Telecom District Engineer, Mahabubnagar,

3. The Director, Maintenance, Southern Telecom Region,
Second Floor, 26/8, Hospital Road Bangalore,

4, The Chief General Manager, Telecom, A.P, Hyderabad.

5. The Director General, Telecom, rep, Union of mndia,

+ e+ Respondents,

 Original Application No. 105/1989.

P, Sanjeev, es s sADplicant

ana

1. The Sub~Divisional Bfficer, Telecom, Kaémnagar.
g. The Telecom Disgrict Engineer, Karimnagar,

- The Director of General, Telecom, re u £ i
New Delng. ’ . ve Union oﬁ”Indla,

coe Res@ondents.'
©riginal Application No. 120/89

K.Ch, Peter.,

: R Y Applical’lt.

1 The Asst, E ia . dT"l
. ;oo “ndineer, Telecom, Coaxal Cable Project,Hyder
2.‘ The Diwvisional Engineer, Telecom, { Ruml) Hygeraﬁag.e abad.

3. The Director General Telecom
New DRibg. ’ , Tep, Uniqn of India,

« s sR€spONdents,

@k/// | e e sCONtd,,
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: 8‘;;3 : - .
- Driginal application No, 152 of 1989, ' 3
Rajender “es Applicant. f
and | ?
1, The S.D,0. Telecom, Armoor.
24 The Telecom District Engineer, Nizamabad. ’
3. iHE Chief General Manager, Telecom, Hyderabad,
4. The Director General, Telecomwm, rep. Uni&n of India,

New Delhi.
«s s Respondents.,

Qriginal Application No., 153 of 1989

N. Pakeeraiah ess Applicant

and !
2. The $.D.O. Telecom, Armoor,
24 The Telecom District Engineer, Nizamabad, p
3. The Chief General Managef; Telecom, Hydefabad,
4, The Director General, Telecom, rep. Unicn of India,

New Delhi. _ ‘

- e os Respcndents,

Original Application Nc. 269/89

A,Venkatarajaiah e Appliéant
anada 7

1. Sri., D.Manikya Rac, J.T.0. Micro wave pfoject
Peddapally,

2,  S#i. R.Papayya, A.E, Micro wave Project, 1-8-1/D,
Bagh Lingampally, Hyderabad, ;

3. The Divisional Engineer, Telecom, Micro Wave Project
1-8-1/D, Bagh Lingampallv, Myderabad.

4.  The General Manager, Telecom Projects, C=in-Road,
Egmore, Madras, :

5.

The Director Guneral, Telecom, rep,. Unidﬁ of India,
New Delhi.

. « s sRESpPONdents.

Coocontd 1




-

A

" Original Application No. 270/89
K, Brahmanandam - «+s Applicant.

and

1. Sri. D,Manikya Rac, J.T.D.,Micro Wave project
Peddapally.

2.l Sri. R,Papayya, A.E, Micro Wave project,1-8-1/D
Bagh Lingampally, Hyderabad,

3. The Divisional Engineer, Telecom, Micro-@ave project
1-8-1/D, Bagh Lingampally, Hyderabad.

4, The General Manager,Telecom Project,. C-in- Road,
Egmore, Madras, '

5. The Birecyor General, Telecom, rep. Unidn of India,

New Delhi - . :
ees Resp@hdents.
| | 314
Driginal Application No 89
S.Kumara Chary ‘ +«« Applicant,
' . and

1. $ri. D.Manikya Rao, J.T.C. Microwave prdject,
Peddapalli, : : :

2. Sri, R.Papayya, A.E,,Micro wave project,
1-8-1/D, Bagh Lingampally, Hyderabad,

3. The Divisional Engineer, Telecom, Micro wave
Project, 1-8-1/D Bagh Lingampally, Hyderabad,

4. The General ManaBer, Telecom Préjects, Cein- Road,
Egmore Madras. '

5. The Director General, Telecom, rep. Union of India,
'New Delhi - oo

e s sFespondent s,
Original Application No, 272/89 )

, G;Hanuma Reddy ' _._ ess Apvlicant,
.and _
1, The Sub Divisional Officer, Telecom, Mahabubabad,

2, The Telecom District Mamagaxx Engineer,Warangal.

3. The Chief General Manager, Telecom, AP., Hyderabad.
4. The Director General, Telecom rep, Union of india,

- New Delhi. ’

.e Resﬁondents.

LN .Contd.,

10
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-;Original Application No. 309/89

P.Verkateswarlu ' ~ eee Applicant,
and

1. The 5.D,0. Telecom, Feddapalili.

2e T.D.,E. Karimmagar, _ {

3. The Chief General Manager, Telecong A.P. Hyderabad

4, The Director General Telecom, rep. Union of India,
New Delhi. , !

..+ Respondents,

Original Applicafion No. 310/1989,

K. Rammohan Rao ess Applicant,
and

1. The S.D,D., Fhones, Nizamabad, j
2. . The Telecom,Distriet Engineer, Nizamabad,

3. The Director General Teleﬁom rep, Unlon of India,
New Delhi.

e s ReSpqndents.

Original Application No. 211 of 1989, :

K. Sattaiah - «e. Applilant
. and '

1. The S.D.O., Telecom, Sangareddy.

2. The Telecom District Engineer, Sangareddy.

3. The Diremtor General, Telecom, rep Unlqn of India,
New Delhi. ”

~ «¢+ Respondents,

Original Application No, 313/1989, .
" Ch, Ramesh A see Avvlicant,

cand i

1. The S.D.0. Telecom, Armoor. :

2e The Telecom District Engineer, Nizamaba&;
3. The Chief General Manager, Telecom, AP.,FYderabad.

g, The Director General Telecom, rep. Union of Indisa,
New Delhi, L
|
+«+ Respondents.

....Contd.,
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Original Application No. 314/ 1989,

S.Laxmi Narayana ' ees Applicant

and ’
1. The Telecom District Engineer, Karimnagar.
2. . The Chief General Mand}er, Telecom,a P.,Hyderabao.
3. The Director General, Telecom, rep. Union of Indic,
New Delhi.

" wes Resuondents.

Original Application No. 315/1989,

i

S.T.D, Raju ' eee Applicant,
and
1. The 5.D.O, FPhones, Rarimnagar.

2. The Telecom District Engineer,Karimnagar,

3. The Director General, Telecom, rep, Union of indis,
New Delhi.

s+« Respondents,

Original Aprlication No, 347/ 1989, ‘

J.Bhodmanna " ees Applicant
and o !
1. The S.D.0,,Telecom, Armoor,

2. The Telecom District Engineer, Nizamabad,

3. The Director-General Telecom, rep. Union of Indis,
New Delhi. N '

sne Requndents.

Original Application No, 348 of 1989,

Z. K. Veeru Naidu see Applicant,

|
1. The S.D.O, Telephones, Eluru. !

and

2 The Divisional Engineer, Telecom,Fluru, .

3. The Director General, Te

lecom, rep. Union of Indis,
New Delhi.

csa ReSthdents.

¥

....bonﬁd.,

ﬁ’//
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Original Application 400 of 1989,

P, Venkateswarlu ‘ e+« Avplicant,
and

le The S.D.0, Telecom, Mancherisl. S

24 The Telecom, District Engineer, Adjilabad,

3. The Director General, Telecom, rep. Union of Indis,
. New De 1hi - '

++s Respondents,

- Origipal Application No. 408 of 198,

Y.Murali Goud ' ~ ees Applicant
and 9
1. The S.D.C, , Telecom, Armoor, Nizamabad,

2, The Telecom Disfrict Engineer, Nizamabad,

3. The Director General, Telecom, rep, Union of India,
New Delhi, ' :

o1
L1

+«ss Respondents,

Original Application No. 429/ 1989,

S.K. Ameer | ‘ ces Applfcant
Anada !
1, The S.D.C. Telecom, Jagityal, !

. 2. The Telecom District Engineer, Karimnagas,

3. The Director General, Telecom, rep, Union of
Indis, New Delhi. * .

: ["
ces Respo;ndents.

Original Application No. 463 of 1989, P '
S.V.Gopala Krishna ' ses Applicant,

angd

1. The S.D.0, Telecom, Bhuvanagiri. : ‘fd
2. The Telecom District Engineer, Nalgondaﬁ

3. The Director General, Telecom, rew. Union of Indies,
New Delhi

{
e« Respondents,

!

o f

Pia
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\' Original Application No. 519/89

VOS-N. Raju e s Applical’lt
, and .

1, The $.D.C,, Phones =II, Visakhapatnam, i

2. The Telecom District Manager, Visakhapatnam,

3, The Director General, Telecom, rep. Union of
India, New Delhi.

see . Re SpC}nden‘t Se

;

v/ Original Applica€ion No. 520/-1989,

Mohd., Zaffar ess Applicant,
and

1. The S.D.C. Telecom, Bhongir !

2. The Telecom Disfric+ Engireer, Nalgonda%

3. The Director General, Telecom, rep. Union of
India, Wew Delhi,

ses ReSpqndalts.

s 8riginal Application No, 521/89

M.V.Satkanarayana Murthy aes Appliéant

and

1, | The S5.D,0, Telecom, Narsaraopet,
2. The Telecom Distri-t Manager, Guntur, '

3. The Director,General, Telecom,  rep. Union of
India, New Delhi.

-«se Resvondents,
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Original Application No. 585/1389.

A,Venkateswar Rao . ess Applicant_
and

1. The S5,D.0. Telecom, Jagitval.

2. The Telecom District Eﬁgineer,’Karimnaggr.

3. The Chief General Manager, Telecom, A.P.,
Hyderabad.

4, The Director General, Telecom,
rep, Union of India, WNew DPelhi.

se e RespOhdentSo

- Original Application No,.589/89

D, Ramaswamy : .;. Applicant,

and
i

1. The S.D .0, Telecom, Jagitval. i
2. The Telecom District Engineer, Karimnagar.

3. Thé Chief General Manager, Telecom, A.P,,.
Hyderabad, .

4., The Director General, Telecom, )
rep., Union of India, New Delhi. [

r

s e RESpdndentS-

Original Application No.604/1989,

~

Ch.Purushothama Rao ess Applicant,

and
1. The B.D.O. Telecom, Srikakulam, .-.

2, The Chief General Manager, Telecom,
A,P., Hyderabad, ‘

3. The Director General, Telecom, rep,.
Union of India, New Delhi,

. o B _ ovs R'eSpCD:ndents.'
Original Applicatiosn No., 524/89

S.Bhanu Priya s e Applicant

and

1.  The S.D.0. Telecom,  Secunderabad, b

2. The Asst. Engineer, Elec~II, Telecom, 8ecunderabad,

3.  The Divisional Enginedr, Telacom, Hyderabad (Rural)
Hyderabad. ‘

4. The Director General, Telecom,

rep. Union of India, New Delhi.

see Respondenta

L
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Original Application No.631/89,
R.Prakasham ..+ Applicant

: Us. .
1« The Telecom Uistrict Engineer, Kurnool. _
2. The Director Gensral, Telecom, rep. by U.C.I.New Delhi,

. s+ Respondents
Original Application No.632/89, . l
V.Naga Ganesh ...Applicant

Va.
1. Telecom District Engineer, Kurnool-518 050.

2. Director General, Telecom, (rep. U.B.I.),

New Delhi. )
.+ sRespondents

v Original Application No. 646/1989

S.Md,Youbuf _ +ss ADplicant,
and
1. The S,D,,,Telecom, Medak,

2. The Telecom District Engineer, Telecom,
-Sangareddy.

3. The Director General, Telecom,, rep. by
Union of India, New Delhi.

«+s Respondents.

~ Original Application No. 647/1989,

+M, Tirumalaiah PPN Appiicant'
and

1. The S.D,0,, Phones, Nizamabad,
2. The Telecom District Engineer, ¥Wizamabad,

3. The Director General, Telecom, rep. by
Union of India, New Delhi,

TEleCOm. ess RE S‘DOndentS.
4. The $,D.0./Rhkemex, Ksmareddy.

. 9riginal Application No, 648/89

~Mohd, Walyuddin +es ADPlicant,
and
1., The Telecom District Engineer, Niz@mabad,
2. The Director, Telecom, Secunderabad.
3c The Chief Genaral Manager, Telecom, A.?.{ Hyderabad,

4. Thg Director General, Telecom, rep.‘by
Union of India, New Delhi.

« s sRESpOndent s,

¢

2
1
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" Original Application No, 658/1989,

Syed Bakshali «ss Applicant.

and
1. The S.D.0, Telecom, Nalgenda,

2. The Telecom District engineer, Nalgonda,

3. The Director General, Telecom,

[
rep., Union of India, New Delhi.

«se Respondents.

+ Rriginal Application No, 670/1989,

G.Somayajulu ) ess Applicant,
and ’

1. The 3.,D,0., Telecom, Feddapalli.
2. The Telecom District Engineer, Karimnagar.

3. The Director General,. Telecom, rep,
Union of India, New Delhi.

+s+ Respondents,

- Original Application No. 691/8a

J.Ramg Das, a ese ADplicants
¥, Ramesh .

K.Basha and

1. The Assistant Engineer, Fhones, Nizamabad,
2. The Telecom District Engineer, Nizamabad,

3. The Director Telecom, Secunderabad,

4. The Chief General Manager, Teledom, A.P, Hyderabad,
5. The Director General, Telecom, rep. Union of‘India,
New Delhi, .

«+ o ‘Respondent s,

«ee sCoOntd,,

&
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original Application No. 692 of 1989,

A,Saibaba
P.Digambar
K.Nagi Reddy
Y.M>ses,
S.Ramesh,
K.Babu Rao
B.Ashok Raju

.

WAV W e

V.Malékoﬁdaiah

VS.

oo Applicants .

1. The Assistant Engineer, Trunks, Nizamabad.

2. The Telecom District Engineer, Nizamabad.

3., The Director Telecom, Secunderhbbad.

4, The Chief General‘Manager,Telecém, A,P,, Hyderabad,

5. The Diredtor General,Teleéom + Tep. Union of Indis,

New Delhi,

s+ e e Respondents,

Original Application No.693/89

1. A.,Ravi Kumar.
2. B.Nagaraju

3, K.Maruthi

4, X.NWarsimhulu
5. K.Famlu

6. N.Pentaziagh

7. M,Ramesh Goud
8. S.Latchaizh
9. B.Mallesh
10.A.Venkatesham

.11.,D.Vinod

12, Swamy Goud
13, ff.Yadagiri
14, G.Mallesh,

Q

AppRlicants,

1. The S5.D,0.,FPhones, Nizémabéd.
2. The Telecom District Engineer, Wizamabsad.
3. The Director,Telecom, Secunderabad.

4, The Chief General Manager, Telecom; A,F, Hyderabad.

5. The Director General,

New Delhi,

Telecom, rep. Union of India,

+ Fespondents,

—

, M
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-

Original Application No.694 of 1989,

Mohd, Osman eee Applicant

and

1. The A,E,., Cable constructions, Secunderabad,
2. The Asst. Engineer, Phones-I, Gouliguda, Hyderabad.

3. The Divisional Engineer (CC) Secunderabad,
4, The Geﬁeral‘ﬂanager, Telecom District, Hyderabad.

5. The . Director General, Telecom, rep., Union of
India, New Delhi.

¢+« Respondents.

@riginal Applicatjon No 709/ 1989,

D.Narayana +++ Applicant

and )
1. The 5.D.0, Phones, Nizamabad
2. The Telecom District Engineer, Nizamabad.,

3. The Director General, Telecom, rep. Union of India,
New Delhi.

ses Roespondents.,

Qriginal Application No. 711/1989

G, Sampath, ««e« Applicant,
Vs, '

1. The S.D0}, Telecom, Méhabubabad. ,

2. The Telecom District Engineer,Warangal,

3. The Director General, Telecom, rep, Union of
Indis, New Delhi.

« s Re&spondents,

Original Applicagion No. 723/1989,

K.Swamy Das, - _“ Applicant,
and '

1. The S.D.2D., Phones, Karimnagap.
2. The Telecom District Engineer,Karimnagar.

3. The Director Gemeral, Telecom, .rep. Union of India,
New Delhi. _

e s Respondents.,

@"/,— - s s cCOntd,.,
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Original Application No, 768 of 198%.

Mohd.Yaqgbal «ee Applicant.
| VS.e

1. The S.D.C.,Telecom, Bangareddy
2. The Telecom District Engineer, ®angareddy

3. The Director General, Telecom, rep, union of Indis,
New Delhi . - .

+es s Respondents,

Original Application No.788 of 1989,

Vv.T,V.Prasada Rao C ...‘Applicant.
vs. :

1. The 5.D.0., Phones, Tadepalligudem.

2. The Telecom District Engineer, Eluru.

3. The Chief General Manager, Telecom, A.P, Hyderabad,

4, The Director General, Telecom, rep. Union of Indla,
New DPelhi, .

s e Responden‘ts.

. Original Application No, 789/89,

M,.M,Venkateswar Rao ‘ «esApplicant
- VSe .- . .
1. The B,D,0, Phones, Tadepalli@udem,

2. The Telecom District Engireer,Fluru,
3. The Chief General Manager, Telecom,A.P.,Hyderabad,

4. The Director General, Teleccm, rep, Union of India,
New Delhi.

. .Respondents.

Original Arrlication No.833/1989.'

G.Narayana Reddy «ssApplicany
VS .

‘1. The S.D.O., Telecom,Marképur.

2. The Telecom District Engineer,Ongole. .

3. The Director General, Telecom, rep, Union of India,
New Delhi, . '

'

oo RespondentSc

'oo;contd.'

o

T

Pas
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. ©Original Application No. 838/1989,

M,Venugopala Chary o .«s Applicant,
and

1. The 5,D.0.,Telecom, Nalgonda,
2. The Telecom District Enginedr, Walgondz.

3. The Director General, Telecom,
rep, BEx Union of India, New Delhiy

L

«e. Respondents.

_ Original Application No.. 839/89

D.Ganganna ‘ <« Applicant
and

1. The S.D,0,,Telecom, &Adilabad.

2. The Teiecom District Engineer, Adjilabad.
¥

3. The Director General, Telecom, rep.
Union of India, New Delhi.

«ss Respondents,

“Original Application No. 859/1989.
SK, Khaja Miyan e s sApplicant
and

1, The S5.D,0., Telecom, Sanga~-Reddy., . _
2. The Telecom District Engineer, Sangareddy.

3. The Direcfor Genersl, Telecom, rep.
Union of India, WNew Delhi.

. “Origipal Epplication No, 860/89

K.Ramlu
Shankar
C.Devanna ;
K.Lingaswamy :
K.Narender.

S,Gajanan ¥s.

« sshApplicants

1. The S D.D. Telecom,Adilabad.
2. The_treleco'm District Engineer,adilabad,

3. The Director General, Telecom, rep. Union of India,.
New Delhi, -

« s RESPONdént s,

LN .Contd.',
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Original Application No. 935/1989.

1,

1.

2.

Driginal Application Wo,533 of'lggg;

A.S5.Mohd, Ismail .

> Srirama Mur€hy

Satyanarayana

esssBpplicants,

versus,

The Assistant Enginedr, Elec-l, Telecom, ,
111/1, Telecom Officers Guarters,
Secunderabad.,

The Director Telecom, Hyderabad Area,
C.T,0., Buildings,
Secunderabad,

The Director Genéral, Telacom,
rep. Union of India, New Delhi,

e

o..u.RespbndentSo

%.

A,
2.
3.

4,

N.Mchan Rao ' ees Aﬁplicant.
and .

The 3,D,0., Telecom, Kamareddy ,

The Telecom District Engineer, ¥izamabad, -

The Chief General Managew, A.P., Hyderabad,
Telecom, ' f : _
The Director General, Telecom, rep, Union of India,
New Delhi,

.'s sRespondents.
LR .contd]- &

1
H
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_ 8A 96/90. N

s

Betweens-

Mohd .Moinuddin ’
....ﬁpplicantg
And '

1. The Sub-Divisional Officer, Telecom, Vikarabad-501 181,

2. The Yivisional Engineer, Telecom,nyderabad (Rural),

Hyderabad-500 050, = -

3. The Director-General, Telecom, (Rep. Union oi}lndia),

New Belhi - 110 GD1.
oo.oRespDndentS

et g

'//DA 97/90.

a
'

BETWEEN:=

8.Ramakrishna
«es.Applicant
And

1+ 5.0.0., Telecam, Vikarabad-501 101,

2. The Divisional Engineer, Telecom, Hyderabad (Rural),
Hyderabad-500 050.

J. The Director General, Telecom, (Rep. Union of India),
New Uelhi - 110 001,

ssessflespondents

CA 89B/90.

‘Between:=

Ramachander
seesfpplicant
Va, . B
1. 5.0.0., Telecom, Vikarabad-501 101.

2. The uiuisiohg} Engineer, Télecom, Hyderabad (Rural),
Hyderabad=-500-050. :

3. The Yirector Generel, Telecom, (Rep. Union of India},
New Delhi - 110 001, .

s e .RB.SpGndentS

(Contdae..)

o
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”

/ GA 102/90.

as
Ll
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0A_101/90

Betweeni=

Ge.Aralaiah
eesfApplicant
And '

1. The Sub-Divisional foicer, Telecom, Guntakal-515 801.

2. The Telecom Dist. Engineser, Anantapur-515 001.

3. The Director Genesral, Telecom (Rep. Union of India),
New Belhi - 110 001,

.+ RESpoOndents

- T — g o a—

Batugegni=

K.Jameel Ahmad S |
-+ sApplicant.s,
And =

1. The sub-Divisional Officer, Telecom, Guntakal-515 801.
2. The Telecom Distt Engineer, Anmantapur-515 001,

3., The Director-General , Telecom (rep. Union of India),
New Delki - 100 0C1. ,
o « e sfE8poONndents

A 160/90,
Betueen:-

1. GeVenkatesu

2+ S.5riramulu

3. P.Vinodkumar

4. FP.Hanumanthappa
5, S.Banjimin

Bbs G.S5anthiraj Rooli .
™~ TR Iatrls] l.Can S

And
1« The Sub-Divisional Officer, Telecom, Guntakal-515 801.

2., The Telecom Distt, Engineer, Anantapur-515 001,

3. The Dirsctor-General, Telecom, (Rep. Union of India),
New Ualhi - 110 001, '
161 ) s sRespondents

oAféigyon, = mmmmeee
N

Betueeni=

~ Syed Ahmed

—...Rpplicant
And .

1. The Sub-Divisional Officer, Phones, Eluru-534 001,
2. Telecom Yistrict Mahager, £luru-534 050,
3. Director General, Telecom, {(Rep. Union of India),

- New Delhi - 110 001, .. .Respondents

*r//, : _ (contdesea)



tMUA 162/90.,

‘, Betuween:-

T.Laxminarayana

o oApplicant
And '

1« 5.0.0., Telecom, Mahboobnagar-503 001.
2. Teiecom District Enginser, Mahboobnagar-509 050,
3. Director General, Telecom, (Rep. Union of India),

New Delhi - 110 001,
: o+ s oRespondents

0A 164/90,

Betuesn:-

B.Anjaiah
- eesfppdicant
“And:

LT -

1. 8.0.0., Telecom, Mahaboobnagar-509 001.
2. The Telecom District Engineer, Meahaboobnagar-509 050.

3. The Director-Generzl, Telecom (Rep. Union of India),
New Delhi - 11C 0oi.
- ....RESDBﬂdBntS

. —— -

. «BA 165/90.

Betueen:- .

Abdul Syed Pasha

esefApplicant
Use

1. 5.0.0., Telecom, Mahaboobnagar=509 001,
2. Telecom District Engineer, Mshaboobnagar-509 050,

3. Director General, Telecom, {(Rep. Union of India),
New Delhi - 110 gO1.

+«sssRE8pONdents

0A 167/90.

Betwesn:-

M.Muralikrishna

e s eApplicant
And

1. Assistant Engineer, Trunks, Guntur-522 001,
2. S.0.0.Telgcom, Tenali-522 201,
3. The Dy.General Manager, Telecom Oistrict, Guntur-522 050.

4, Director-General, Telecom, (Rep. Union of India),
New Delhi=-110 001,

essslE@spondants

(Contdeess)

Ly ' | "
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L

- TBA_228/90.

‘Between:-

B.Madhava Rao ‘
«..Applicant
And :

1, Sub-Divisional Officer, Telephonas, Eluru-534 001,

2, Deputy General Manager, Telecom, Uest
Godavari District, £luru-534 05Q0.

3. Director Genersl, Telecom, (Rep. Union of India),
New Delhi - 110 0C1. ‘

...Respbndants

- ——

gA 231/90.

Between:-

i

Syed Ahmad
.-.Applicant”

And

1e The Sub-Divisional Officer,
Phonaes, £luru=534 001,

2. The Dy,General Manager,
Telecom, Eluru=534 050,

3. The Director General, Telecom, (Rep. Union af India),
: New Geithi - 110 GCoOt.
+se.Respondents

ity S

.'OA 241/90,

Betugen:=
M.Appa Rag
evsosApplicant
And
1. ThE S.D.U., pthBS, .Elurlu-534 001.
2. The Dy.General Manager, Telecam, Eluru-534 050.

3. The Uirector General, Telecom, ,
(Rep, Union of India), New Oelhi=11Q o001,

essflespondants
0A 242/9g, L ST T -

Betweeni~

T.Gangadhara Rgo

And ' essApplicant
te The S.D.0., Phones, Eluru-534 001. |
2. The Dy,.General Manager, Telecom, Eluru-534 gsg.

d¢ The Director General, Telecom, (Rep. Union of - -
India), New Delhi = 110 Bo1. '

?if&g _ —

»++RESRONdsRts

(contd,..)
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0A 262/90,

Betweani~

1. Ch.S.UoS.N.S.MUI‘thy Raju
2+ G.Jdnana Raju
3. T.Moghan Rao
vessApplicants
And
1. Officer Engineering, Telecom, Palakol-534 260.
2. Deputy Eeneral-ﬂanager, Telecom, Zluru-534 050,
3. The Director General, Telecom, (Rep. Union of

India), New Delhi - 11D 001,
« o+ sniespondents

- e v s S . w— —

" 0A 263/90,

Betueen:=

8.Ashok

eessfpplicant
And

1. The 5.0.0.Telecom, Jangareddigudem-534 447,
2. The Oy,General Manager, Telecom, Eluru-534 050,

3. The Chief General fManager, Teléccmmunications,
A.P., Hyderabad-500 001.

4. The Dlrector-beneral, Telecom, (Rep. Union of India),
New Delhi - 110 001,

+ veoflespondents

8A 273/90,.

Between:-
B.Ranga Suwamy
e, .Applltmnt
And
1. O0fficer Enginesring, Telecom, Tadpatri-515 411,

2. Divisional Officer Enginsering, Telecom, Anantapur-515 g11.

3. Director-General, Telecom, (Rep. Union DF Indla)
New Delhi - 110 0G1.

«es.RESpondents

—— i - . e ——

(COntdesaos)
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Q@ 0A 285/90,

Betwesn:-

fi.Ramakrishna

eeseApplicant
And

1« Officer Engineering, Telecom, Dharmavaram=515 672,

‘ 2, Divisional Officer Engineering, Telecom District,
Anantapur-515 001.

3. Director General, Telecom, (Rep. Unicn of India),
New Delhi - 110 DD1

by . C_\,&n%h(}\ng‘ﬁ)\ "a‘iw"’g"\ T Lo R M' . lespondents

DA 2395/9g,

Betueen:-
D.Musalaiah
o .Apﬂlicant
And
1, Officer Enginesring, Telecom, Jangareddigudem-534 447,

24 Dy.Generai Manager, Telecom, Eluru-534 050,

3. Director General, Telecom, (Rep. Union of India),
New Delhi = 119 DD1 .

+ s+ sRespondents

CA 296/90,

Hetween:=

¥.¥ivekananda

esssApplicant .
Us.And

T Officer Enginsering, Telecam,
Jangareddiqudam - 534%447,

!

2. Dy.General Manager, Telecom, “luru-534 050,

3. Director Generél Telecom, (Rep. Uniaa of India),
New Delhi - 110 001

+ s s RE8pONdeants

—— - —— e w———

(Contdes..)

Pog
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,OFiginal Application No.298/90.

K.Jayaraju «se Applicant. "
and j
1,0fficer Engineering, Telecom,
Jangareddigudem, '
2.Deputy General Manager, Tel@com, Eluru.
3. Director General, Telecom,

(Representing Union of Indiz), New Delhi. es » Respondents.
; Original Application No.299/90, S
Meerza Shariff

*

ess Appligant.
and -

1., Dfficer Engineering, Telecom,
Jangareddigudem, ' :

2. Deputy General Manager, Telecom, Eluru, !

3. Director General, Telecom, : !
(Rep by Union of India),

New Del hi. , ees : ReSpoﬁdénEs.
7Original Application No, 300/90.
Ch. Madhava Rao. ) “oe Avpligant,
and ' ' |
- 1. Officer Engineering, Telecom,

Jangareddigudem, :
2. Deputy Beneral Manager, Telecom, Eluru.

3. Director General, Telecom,

(Representimg Union of India),
New Delhi.

|

aee ' Respondents.
/Qriginal Application No. 301/90, |
MJ.Appa Rao.

ers Applicant.
and )

1. Officer Engineering, Telecom,
Jangareddigudem, b :

2. ‘Deputy General Manager, Telecom, Eluru, ,

3. Director General, Telecom, s ' f
(Representing Union of India),

New Delhi, '

ose . Respondents,
/Original Application.No. 302/90, 1
G.Balagi. ese Applicant.
| and * , L
1. Officer Engineering, Telecom, {
Jagareddigudem, : ]

2. Deputy General Manager,, Telecom, Eluru.

3, Director General, Telecom,
(Represent=d Union Of India),

New Del hi, el ' Respondents.

i

Q/-. cGntd_;......
e £
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_jDéEaINAL APPLICATION No, 318/90
W 1, s,Sivakoti,

2. Mohd.Khaleel.

3. A.Krishnaish.

4, B.Narayana.

5. Mohd. Zakir Hussain oee Applicant,
! and '
1. Officer (Engg) Telecom, Mahbubnagar.

2. Divisional Officer (Engg) Telecom District,
Mahbgbnagar.

3. Direwtor General, Telecom,
Representing Union of India),
New Delhi. P Respondents,

sOriginal Applicaticn No. 331 of 1990,

0.Ch, Appanna | . Abplicant
and

l. The Officer ( Engg) Telecom, Tadepalligudem,’ :

2. The Deputy General Manager, Telecom,District,: Eluru,

3. The Director General, Telecom, rep. Union of India,
New Delhi., ’ ' -

« s« Respondents.

Original Application No, 339 of 1990, j

Ch. Venkateswar Rao ess Bpplicant.

and S A !

1. . Officer 4 Engeneering X Admn office of DGM, ,-
Telecom, West Godavari District, ®luru,

2. The Deputy General Manager, Telecom, Fluru,

3. The Director General, Telecom, rep, .

Union of India, New Delhi. ;

«ss Fespondents.

- Ariginal Application 340 of 1990,

K.Manikyala Rao «e. Applicant

and |

1. The Officer Engineering, Telecom, Tadepalli g@dem,

2. T?e Deruty General Manager, Telecom District, West Godavaril
Elura, ‘

3. The Director General, Telecom; YeP. Union of India,
New Delhi., ‘

ses ﬂespondents.
i

&

«eocontd,,

£330

.
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fOrigiral Application No. 342 of 1990,
N.R. Mohan Rao, sca e Applicant .

and
1. Officer Engineering (Admn), O/0 D.B.M.
Telecom, W.G. Dt, Eluru, )
2. Deputy General Manager, Telecom, Eluru.
3., Director General, Telecom, rep. Union 6f Indla.
New Delhi.

!

“Original Application No. 352 of 1990,

S.Anwar Basha T coe A?ﬁlicant.
and o

. Officer Engineering, Telecom, Mahabubnagar.
2. Divisional Qfficer, Engineering, Telecom,
Mahabubnagar. ‘
3, The Director General, Telecom, rep., Union of Indis,
New Delhi. - |
e+ Respondents,

' !
Qriginal Application No. 372 of 1990 ?

K. Veera Swamy . ' ' ces Applicant
and . .

1., Offjcer Engineering ( Admn} 0/0, Deputy Ceneral
Manager, Eluru. i

2. The Director General, Teleccm, rep, Union of India,
New Delhi, : !

«s ¢ FRespondents,

-Oriciral Application No. 373 of 1990,

see A@pligant

i

M, Suri Babu , )
And

1., Officer Enginedring ( Admn) O/o. Deputy General Manager,
Eluru.

2. The Deputy General Manager, Telecom, Eluru,

3. The Director General, Telecom, rep. Union of India,
New Delhi. : |
sas Respondénts.

~Qriginal Application No. 399 of 1990,

C, Andhraiah ‘ !

e+ ADDlicant.
and

The Sub- Divisional Officer, Telecom Mahabubnagar.
The Divisional Engineer, Telecom, Mahabubnagar

i

3. The Director General, Telecom, rep. Union of India,

New Delhi.

P31 ﬁ////4 .....éontd{,
~h5' |

cee ﬁespogdents.
i
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#0riginral Application 400 of 1990,

P, Hafeez Khan o , cee Apylicant.
' and |
Faleetn ’ :
1. The S.D.O.hgadwal. L 1
2. The Divisional Enginer, Telecom, Mahabubnagar.,
3.

The Director General, Telecom, rep, Union of ;ndia,
New Ddhi, ' ' ;
«ss Respondents.

¥
!

-Qriginal Application No.401 of 1990,

AQriginal Application No, 448 of 1990,

i

Nisar, ««s Applicant,

and

The S.D.0. Telecom, Mahabubnagaf. B
The Divizional Engineer, Teleccm, Mahabubnagar.
The Director General, rep. Union of India, |

New Delhi. 3

+se Pespondents.

Y. Narayanappa ess Bpplicant,
‘ :
and .
1. <Cfficer Engireering, Telecom, Dharmavaram, }
2. The Divisional Officer ( Engg) Telecom District Anantapur
3. The Director General, rep. Union of India, New Delhi,
4,

The Chief General Manager, Telecom, A.F, Hyderabad.

‘eee %espondents.

Original Apclicafiion No. 449 of 1990, . |

i

D.Ramachandra _ ' eee ADDlicant,
and
1, Officer Engineering , Telecom, TCharmavaram, |
2. The Divisional Officer ( Engg) Telecom District Anarntapur.
3. The Director General, Teleccm, Rep., Union of Indis, New Delhi,
4

The chief General ManaBer, Telecom, a.F., Hyderabad.
‘ +++ Respordents,

AOriginal Application No. 450 of 1990,

P.Chandrasekhara : coe %pplicant.

-

RECEN

and ?

» Officer Engineering , Telecom, Dhrmavaram,

The Divisional Officer ( Engg) Telrccom District, Anantapur,
The Director General, Yep. Union of Infia, New Delhi,
The Thief General manafer, Telecom, A.P, Hyderabad,

+«« Respondents,

, i

i
«+s.CONtd,,

el f

t
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. ORIGINAL APPLICATION NO. 480 of 1990,

e BRI R T R s e e ke - R e SRR S

A.V.V, Satyanarayana

1,
2.

3.

4,

The
The

“.;. Applicant,
and ‘ )

Assistant Engineer,Coxial Cable Project, Rajahmundry.
‘Deruty General Manager, Tramsmission Project,

Babukhan Estate, Hyderabad. k

The
New

The

Director General,
Deihd,

Chief General Manager, Telecom, A,P., Hydeérabad,

i
!

Telecom, rep, Union of Indis,

/0riginal Application No. 630 of 1990.

G.Kameswara Rao

The

The
The
The

s ea ?‘;pplicant
and

!

S5.D.C., Telecom, Jangareddygudem, - i

Telecom District Manager, Telecom District Eluru,
Chief General Manager, Telecom, A.F. Hyderabad.
Director Genersl, rep. Union of Inflia, New Delhi,

«es Respondents.

rQriginal Application 632 of 1990,

G. Sanjeevappa

1.
2.
3.
4.

The
Thea

.The

The
New

|
as e A’,pplicant,

and

'S.D.0., Telecom, Hindupur, - - i
Telecom District Engineer, Anantapur, -
Chief General Manager, Telecom, A.P. Hyderabad,
Director General, Telecom, rep. Union of India,
Delhi, ‘ '

«+s Respondents,

/original Aprlication 647 of 1990.

D.S. Nisaar Ahmed

SV S
. 3 @

3

The
The
The
The
Ness

'YX ﬁp}?licant.
and }
S.D.D, Telecom, Guntakal, : . -
Telecom District Engineer, 0/oc TDM., Anantapur.

Cpief Generasl Manaber, Telecom, AP Hyderabad,
gligctor General, lecom, rep, Union of India,
elhi, |

‘ .
« e JHespondents,
i

i
.o s sContd .,

.



" Original Application 675 of 1990,

V. Venkateswar Rao oo ﬁpplicant.
and

1,” The S.D.0., Telecom, Smmalkot. o

2., The 3,D.0,, Phones, Kakinada.‘. i

3. The Telecom Distriet Manager, Rajahmandryf ;

4. The Chief General Mahager, Telecom, A.D. Hyderabad,

5. The Director General, @elecom, rep. Union of gndia,

New Delhi.

]

ees Respondents.

N

 Original Applica€ion No., 67€ of 1990, 3

G.Srinath Goud _ «+s Applicant,
and !

i ) "‘

1. The S.D.O., Telécom,-Hindupurf =
2. The Telecom District Engineer, o/o TDM., Anantapur,
3= [The Chief General Manager, Telecom, A,P., Hyderabad.
4

» The Director General, elecom, rep. Union of India,
New Delhi, ‘ '

ces ﬁeépondehts.
1
" Original Application No., 701 of 1990, o
K.V.Subba Rao ese Arplicant

and X
1. The s.D.C¥, Telecoh, NafSaraopet.
2. The Telecom District Manager, Guntur, :
3. The Chief General Manager, Telecom, A.P, Hyderabad,
4

+ The Director General, Telecom, rep, Union of India,
- New De lhi .

t

- |
s B ¢«es. Pespondents,
’Original Application No, 704 of 1990. | '

A.Mohan Raju

i

veo ADPlicant,

1

-and

1. The aA,E, Telecom,'Railway Electrification Prdject Zircle,
Kazipet at Warangal., '

2. The D,E, Telectbm, Railway Electrification Project,6-1-2383/22

first floor, Padmaraonagar, Secunderabad, ;

3. The Chief General Manaller Telecom, A.p, Hyderabad.

4. The Birector General, Telecom, #ep. Union of

i
India,
New Delhi.

]
e+« Respondénts,
-

e .COntd.,

b
%/ I
—
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®

"Original Application Mo. 705 of 1990,

C.L. Satyanarayana Rao : eve Applicant
an &

{
1. The Director General, Telecom, Rep. Union of India,
New Delhi. ' C o

2. The Thief General Manager, Telecom, A.p. Hyderabad.
3. The Telecom District Engineer, Anantapur. i
4, The 5.D.0,, Telecom, Guntakal. ‘

1 .
eve %espondents.

-Original Application 706 of 4990, B

M, Ayyanna +«s Applicant
' and :

1. The S,D.0} Telecom, Narsaraopet, ,

2. The Telecom District Manager, Guntur. !

3. The Director General, rep. Union of India,
New Delhi,

i

PPN ﬁeSpondents.
/Drigipal Application 707 of 1990, o

Mohd, Subhani vs. Applicant

and ;
i
1., The 3.D,0. Telecom, Mahabubnagar, - i

2. The Telecom District Engineer, Mahabubnagar,

3. The Director General, Telecom, rep, Union of India,
New Delhi. :

«s+ RPespondents,
: S |
f Qriginal Application No, 7C3 of 1990,

Ch. Nirguna Babu

sa e A‘pplicant
a nd (-

1. fThe S.D.D. , Telecom, Narsaraopet,
2. The Telecom District Manager, Guntur.
3

. The Director General, Telecom, Union of India,
' New Delhi, !

ess Resrondents,
, e !
Original Anvplication No, 709 of 1990, 1

P, Venkataiah. es. Applicant,

a nd
1. The S5.D.2., Telecom,Mancherial. !

2. The Telecom District Efgineer, Adilabad,

3. The Direcgor General, ' Telescom, rep., Union of India,
New Delhi, . : .

««+. Respondents,
i

j
s+ eCONtd,,

@}”/’”

i
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~N oYU B Lo e
r & 2 8 & 8 0

8.

10,

! Original Application Wo., 721 of 1990,

G.Krishna murthy
B,Raghava Reddy !
M.Katta Swamy !
V.Srinu ‘
A Rajeswar Rao
N.Sambaiah
Y.Ellajish

G, Madhusudhan
K.Sambaiah ,
B,Ramesh, . PP, Rpp}bﬁzc!ants.
4

and

The A.E, Telecom, Railway Electrification Cirﬁl e,
Kazipet at Warangal. '

The D,E, Telecom, Railway Electrifi@ation Project,
6-1-283/2A ,Ist Floor , Padmaraonagar, Seoun@erabad.
The Chief General Manager, Telecom, A.D, Hydgrabad,

The Director General, Telecom, Rep, Union of India,
New Delhi, -

i L]
«++ Respondents,

:‘

, ‘ i

B.Ch. Yesupadam ' R Applicant.’
and

1. The 5.D,0D., Telacom, Narsaraopet,

€. The Telecom District Manager, Guntur, f

3.

-~

ofiginal Application No., 722 of 1990,

The Direcgor General, Telecom, rep., Union bf Indis,
New Delhi. : i

" t

&

S.S5ekhar e++ Applicant
and .

1, The S.D,n. Telecom, Nagarkurno&i.

2. The Telcom District Engineer, Mahabubn.gar,

3.

~

The Director General, Telecom, rep. Union of quia,

New Delhi,

se s .Qﬂﬂiﬁﬁx,

Original Applicafion No. 723 of 1990,

T.Panga =no

f16

St
eoa Applic.‘ant .
and - ;

The S.D.D, Telecom, Nagarkurncol, 3
The Telecom District MaﬂaggxxEngineer,Mahabuﬁnagar.

The Director General, Telecom rep. Union of Indig,
New Delhi,

{

i .
s« eoContd,, .

qk,/”
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+ Jfiginal Applicafion No. 724 of 1950,

P, Laxma Reddy . . Arrlicant,

and i

1., The 5,D,0., Telecom, Nagarkurnool,

2, The Telecom District Engineer, Yagarkurncol.

3. The Director General, Telecom, rep. Union of India,
Hew Delhi,

!

+++ Respondents.

‘ . i
t Original Application No. 725/90 ;

K. Balaram A | ess ADDlicant
and L : :

1.  The 8.,D.0., Telecom,, Nagafkurnool. N$wqﬁkmm%91

2, The Telecom District Engineer, Magarkarnosl ,

3. The Director General, Telecom, rep, Union of@India,

Hew Delhi,

+e+ Respondents,

s Qrigirel Avplication No. 726/ 1990, i
!
V.Tirupathaiah Goud s« AnDlicant,
' and :

l.. The S.D.0D., Telecom, Nagarkurnool, ‘ﬁqhabubhhﬂ%m

2, The Telecom District Engineer, Nagarkuracal .

3. The Pirector General, Telecom, rep., Union of India,
New Delhi. o

o8 Respondénts.
#0riginal Application No. 782 of 1990, : |
xtior ) _ |

voo APplicant

V.Vénkataramanna,
and ;
l. The Director General, Telecom, rep. Union of India,
"New Delhi, ;
2. The Chief General Manager, Telecom, &,P. Hyderabad,
3. The Telecem Districg Engineer, Anantapur, !
4. ~The S.D.D,, Telecom Dharmavaram, !
' - ]
I
ceas Respondents.

i

{ Original Application No. 783 of 1990,

i

B.Narayana oea #pplicant

angd

[y

¢« The Director General, Telecom, rev, Union of;India,
New Delhi,
The Chief General Manager, Telecom, a.Pp. Hyderabad,
The Telecom Digtrict Engineer, Anantapur, : ‘
The S.D.D,, Telecom, Dharmavaram

[ PV
LI

‘ - . veaa Re%@dndents.

@ | |

i
{ - 8 .Ciontd.,
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7Origiral Atplication No. 784 of 1990,

4 Original Application No. 785 of 1990,

G.Suresh Babu . ~ s Auplicant
| and

1, The Director General, Telecom, rep. Union of'India,
New Delhi. , j

2. The Chief General Manafer, Telecom, A.P. Hyderabad.

3., The Telecom District Engineer,Anantapur,

4, THE S5.D.D., Telecom, Dharmavaram,

se e ReSpOndentsa
t

]

r
1

K. Venkatachalapathi cee ﬁpplicant.
and :

1. The Director General, Telecom, rep. Union of Indis,
New De:l..hi . .

2. The Chief General Manager, A.F., Hydersbad. .
Telecom, \

3. The Telec%mvg%strict Engineer, Anantapur.

|
4. The 3,D,0., Anantapur, ’

I
.« « JHESPONdents.

Original Application No.786 of 1990.

M. Damodarudu ees Applicant,
and '
1. The Director General, Telecom, rep. Union of India,
Wew Delhi.
2. The Chief General Manaher, Telecom, A.P., Hyderabad.
o

3. The Telecom District Engineer, Anantabur.
4, The Sub Divisional Officer, Telecom, Dharmavaram,

Original Application No, 787 of 1990,
SRKRTANS Boona ‘

K . BaElE . ‘ e Aﬁplieant.
and .

1. The Direcor General, Telecom, rep Union of India, .
New Delhi.

2. The Chief General Manager, Telecom, &.F., Hyderabad.
3« The Telecom District Engineer, Anantapur,
4, The S,D,9,,FPhones, Anantapur,

»++ Respondents,

i
i
4

sessCONnLd,,

o
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K Original Application NO. 788 of 1990,

S.Rahmatullzh 3aheb e« Arplicant,
Vs,

l. The Director General, Telecom, rep., Union of India,

New Dellii. ' ,
« The Chief General Manager, Telecom, A.F., Hyderabad,
« The Telecom District Engineer, Anantapur.,
« The 5.D.,0,, Telecom, Dharmavaram,

= W b

1
'XEE) ReS‘pOndentS.‘

1

@riginal Apvlication No, 789 of 1990,

P

M,Ranganayakulu eses Applicant
and

1. The Director General, Telecom, rep. Union.of Irdia, -
New Delhi,

2. The Chief General Manager, Teleéom, A:P., Hyderahad.
3. The Telecom District Engineer, Anantavnur,
4, The S.D,C., Telecom, Tadipatri.

ss+« Respcondents,

Original Application No. 7900f 1990,

|
K.Bodaish e A’"pplicant.

and

1, The Assistanﬁ“Engineer,Cross—Bar'Installatioq,
Telephone Exchange, Anantapur.,

2. " The Telecom District Engineer, _ !
Office of the T}, ,Anantapur, ;
3.. The Chief Genersl Manager, Telecom, A.P, Hyderabad,

4, The Director General, Telecom, rep. Union of India,
New Delhi.

ese. Respondents,

Original Application No, 815 of 1990,
P, Venkateswar Rao

+ s JApplicant,
. and )
Tne Assistant Engineer,Phones,Rajahmandry.
The Telecom DistricE Engineer,Rajahmundry. : |
The Chief General Manager, Telecom, A.P., Hyderabad,

The Director@eneral, Telecom, rep. Union of India,
New Delhi. '

D) e
- & @9

...%espondents.

«-.econtd,,

"

iy,
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A

' Original Application No. (B1 of 1990.

+

B.Jaya Balu

soe %pplicant

and
1, The Assistant Engineer, Phones, Rajahmundry.
2, The Telecom District Engineer,Rajahmundry. ' :
3. The Chief General Manager, Telecom, A.P,, Hyderahad.
4, The Director General, Telecom, rep. Union of India,
- New Delhi.

I
«++ Respondents,

/ Original Application No, 817 of 1990,

B.Panasa Ramu «se Applicant

and

1. The Assistant Engineer, o !

Phones, Rajahmundry.

The Telecom District Endineer,
Rajahmandry,
3. The Chief General Manager,
Telecom, A,.P., Hyderabad,
col
4. The Diredtor General, Telecom, .

rep., Union of India, New Delhi, {
. e R;eSE')OndentSa

‘O@tiginal Aoplication No, S18 of 1990,

—

K. Ganna?Ya «ss Applicant
and K .
f 1. The Assistant Engineér,?hones,Rajahmundry” \
T 2. The Telecom District Engineer,Rajahmndry,
3. The Chief General Manage#, Telecom, A.P,, Hy@erabad.
4,

The Director General, Telecom, rep,
New Delhi,.

L , »++ Respondents,

i

Union of India,

/Original Application No., 820 of 1990. :

A, Subbarayudu sse Abplicant
-and
| 1. The 8.D,0,, Telecom, Dharmavaram.
. 2. The Telecom District Engineer, office of the
TDM, Anantapur, :
3. The Chief General Manager, Telecom, A.PD. Hvderabad.
\ 4. The Director General, Telecom, rep. Union of Indjia,
\ New Delhi, ‘
| !
\ ) «s«. Resvondents.

A

P L6
<
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(Judnment of thefBivision Bench delivered by

Hon'ble Shri {D, D.Surys Rao,_Member 3y D

N

The applicants in all these cases are Casual
Mazdoors in the TelecomlDepaptment, A.P;Circle. Their
commpn grievance is that their services have been ter-
minated by oral orders without giviﬁg them ény notice.
Ag common issues ars involved, we afe disposing of all

these applications by a commodn prder .

Za The main argument advanced bn heﬁalf of applicants
by their learned counsel Shri C.Sﬁryanarayaﬁa is that.they
were all recruitéd as Casﬁal Labourjundar the various units
of the Telecom Department and all the applicanté have worked
continuously fermore th;n 240 days in a year. ‘ACCDrdiﬂg to
the orders in memo No.269-69/88-STN dated 17-10-1988 issued
by the Director Generél, Te;ecom, New Dslhi, a combined
seniority list of Casual Mazdoors has ?o be maintained.

The said list will centain all Casual Mazdoors working
within the territériaL jurisdiction of the recruitment unit,
Por various functional units such as-Telecom Pro jects/Main-
tenance regions/Electrification/&uality Assurance-«ietc., to
ghich they are attached. Absu;btion of Casuél Labourers
against reqular group 'D' post4or eetrenchment due to é
exigeﬁciea such ag nun;auailability of work, will be doﬁe
stricRtly according to the combined seriority list. Further
instructionfhave been issued in D.G., Telecom, New Delhi
order No.269-29/88-5TN dated 18;11—1988 directing that

these casual ma.zdoors who have completed seven years of

coNEdeseToe
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service by 31-3-1587 will be obsorbed as Class-IV employees.

: Aslper Director of Telecommunications letter N0;269—1G/89-
STN dated 7-11-1989 and elari?ications issued in memo even
No. dated 17-12-19é0, it was directgd temporary services
ig accorded to the casual mazdoors who have completed 240
days of service in @ year or more. [he rappondents

: ;
have not implemented these directions,
3. Shéi Suryanarayana further stated that he is limit-
ingthe relief asked for to the issue of a direction to the
respondentsto p;epare'a seniority list of casual mazdoors
of the telecom distriéé as on ist April of every year uith-
in a8 time to be sgspecified by the Tribunéld and to engage
the applicants in accordance with the positien in the seniority
subject to the euailabiliﬁy of work, He also seeks that the
respondents be directed to give temporsry status as per the
instructions iﬁ D;G;Telaéam's letter dt.7-11-19895 He
furthar states that the applicants aré withdrawing the relief

they had claimed under the provisions of the Industrial

Disputes Act, 1947,

4 e have heard Shri C.Suryanarayaﬁa, learned counsil
for the applicants and Shri E.Madan Mohan Rao, and Shri
Naram Bhaskar Rao, learned starding counselé for the
Respondents. s Find considerable merits ?n the submissions
made by Shri Suryanarayanaknd accordingly direct the res-

pondents to prepare the senicrity list as per the veribus

instructions issued by the D.G.Telecom letters viza.,

Pl

% . /R/ cantd...ﬂ..

I} 53“
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(1) 0.G.Telacom letter No.269-89/88-5TN dated 17-10-1988

(2) D.G.Telecom letter No,269-29/88-STN dated 18-11-1988

(3) D.G.Telecom letter ND,ZBQ-TD/BQ-STN dated 7-11-1989

(4) D.G6.Telecom letter No,269-10/89-STN dated 17-12-1990.

-

The respondents are also directed to re~engageAthe applicants
in accordance uitﬁ thair seﬁiority subjeﬁt to the ayailability
of work and also to extend such uthef bensfits as per D.G:s
letters issued framﬂtime ;é time taking into coﬁsideration
the Judgments of the.Suﬁfamé Court, after prépar;ng the

seniority list/confirment of temporary status as per thes

above circulars.

S. Shri Suryanarayana apprehend§ that thehenafit of
regularisation interms of the uar%ous instrucéiuns issued
by thelirector Generai P&T is unlikely to be extended to
those cagual labourers who wers recruited after SD-BfBS.
His apprehension. is unnfouﬁdeg. Thé Supreme Court had in
Ramgopal & othsrs Us. Union of I dia and athers in o (c)
No.1280/89 etc. and in Daily Rated Casual Labour in P&T_‘
(AIR 1987 SC 2342) difectgd that the casuél labourers who
had put in 240 days service in gne years ééruice should be
regularised in accordance uifh a scheme fo be worked gut by
the Departments. Subsequently thé Supreme Court iﬁ Ramgopal
& others Us. Union of Indié & others in W0 (C) No.1280/89
gtc., directed that the respondenté‘shall prepare a scheme
on a rational basis for absorbing as far as e s .

v

contd sess
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practicable; the casual labeurs who have continucusly
worked for w@more than one ysar in the Telecom Department
and this should be doné within sgg mognths frem now. The
Supreme Court has also obsefued that no distinction can
be drawn between the petitioners as a class of eamployeses
and those who ware recruited and emoloyed before the \
Supreme Court's order in the BIR 1987 SC 2342 and that
on principle the benefit of the decision in AIR 1987
to

SC 2342 must be t aken to apply even/those wvho usre re-

cfuited_a?ter Jg-3-15885,

6o Shri Suryanarayana further states that in some of

the 0.A.s vizis OAstos:: aa/ag, 31@/89, 314/89, 315/89 429/89
519/89 521/89, 585/89 101/\“) 167/@£) 241/90, 262/90,263/90,

342/90, 372/99z 373/90, 630/98, 701/90,‘705/90, 7q5/90, 782/90,

783/90, 784/90, 785/90, 787/90, 788/90, 789/90, 79090, 820/90,

there weNg breaks in service due to ncn-auailébility of =
work/sickness etc. He states that the various authori- °
ties competent to'cundone the brgak in service have not
followved the instructions issued by‘tha D.G.P & T in circular
dt.18-10;1980-iﬁN0.28-11/77-5R/STN, wherein it has been‘

laid down that the abse&éé of more than six months may be
condoned by a Divisional Ehgingar ;n one of the two graundé
‘i.e, illress and non-auaii;bility of work, He therefare

seeks that the respondents be dirscted to pass orders on

the condonationof breaks in service in accordance with

) ' l . . . -~
these directions. In regard te the point reised on the ﬁk’

.

T “' Y T Cb‘h‘td L .“I - "1 D—:".w -
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(L

breaks in service we dirac% the respondents to pass the
orders in accordance with the instructions issued by the
0GP & T referred to above and such othsr instructions as

L] heen _ .
have/: issued from time to time. Sri Suryanarayana has

) contendaol that in O.A.Nos.161/90, 231/90, 228/90 and 675/90

R axxkkaanks -RIUX-XRREGAREE that despite there being no
break in serui;ejthe service of the applicents have been
:terminated. It.is ppan to the applicants inﬁhess caeses
to make a represenitstion in this ragard to the competenﬁ
authority, wh® will pass appropriate orders in regard to

the said representation, If the applicants are aggrieved

there by it is open to them to seek appropriate remedies.

Te Sri Suryanarayanz has contended thet the—appkieants

in 0D.A.Nos.490/88, 2/89, 3/89, 105/89, 347/89, 624/89, 839/89,
160/90, 263/90, 296/%0, 298/90, 342/90, 399/90, 725/90,
—— ] - 2

«781[EQ} BGD/Q?, 262/909‘either all or some of the applicants .

belong to SC/ST community, and in th%?i cases‘fﬁle of reser-

o

vation vill have to be followsd. The applicants in those
cases will make représentations to the respondents dgéb
submittiﬁg their cclaim to SC/ST status, If they ars abls to
establish that they belong to these communities they will

be re~engaged in i sference to the OC candidates im accordanc

with the rule of reservation.,

Ba Finally Shri Suryénarayana contends that the appli-
cants are entitled to back-wages from the date of tsrmina-

‘tion. He has cited several decisions in support of this

Pl

& contention i.s,

C;?,/” contda e o458 ’
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i) Ramlal Vs, Union of India (AIR 1963 RAJ 57)
ii)Panjab Province Vs, Tarachand (AIR 1947 FC 23)

“iii)Rahmat Ullah Khan and others VUs. Union of India and
others (1989 10 ATC 656 / .

,iu)?gdh§ram Us. Municipal Committee, Barnala (1982 LAB IC
57 .

~V)Krishna Murarilal Sehgal Us. State of Panjab 1977
SCC (L&5) 312

vi)The Mahara ja Saya ji Rao University of Baroda & others
‘ Us. Sri R.S.Thakkar 1988 (2) ATJ 476

vii)K.Nallathambi Vs, Ministry of Communicaticns (1988)
B ATC 421 ' )

In all these‘cases the courts had sped?fically held that

the termination was illegal. In the present cases before

us we have not held that the termination is per-se illegal,

We have in the present applications oniy gone into the ques-
‘tion whethsr the applicants are entitled to regu}arisation/
grént of temporary'staﬁuaon the basis of the instructions
issued by the Director Gensral, Telecam and in terms of

~ the Supreme Court decisions, The auesticn whether their
terﬁinatiaﬁ is contrary to the Industrial Disputes Act

‘has not been pressed before us as already indicaied

earlier. The guestion whether an order of termination of

8 worker is illegaLpn the ground that there has beén violation
of I.D.Act has to ndrmally be raiged by way of an Industrial
dispute before the Industrial Tribunal. This is the purport
of the Larger Bench decisian of this Tribunal in 1991 (1)

S5LR 245, Hence if the applicants were aggrieued by the orders
oF‘termination;thay ought to and should have been raised

an Industrial Dispute. It is in these circumstances that %

the counsel for the applicants did not ( and in our view #

@/ | contds..46.. . ﬂ
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rightly sc) press the guestion: as tg legality of the:

termination vig-a-vis the provisions of the IfD.Act.

Since we have not gone into the guestion whether orders

¢ termination are illegal the gquestion of granting back

wages does notaise. However it is open to the indivi-

dual wor&men to question the :individual orders/action

of the réspondents in terminating their services before

the Labour Court if such a remedy is gvailable to them, -

_t

 f¥he question of payment of back wagss would be dependent

upon a decision if any in such a procsedinge.

= With these directions the original applications
are allouad to the extent indicated above. There will be

no order as to costs.

. r i
Niomonde D=0 a

(B:N.JAYASII’IHA) (D.SRYA RAD)
Vice-Chairman Member (2J)

c

\
March, 1891,

Dated: o1
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